
High Court of Jammu and Kashmir
(Office of the Registrar General at Srinagar)

Subject:- Nomination of Secretaries to Committees of Hon'ble
Judges.

ORDER

No:- 37 t Dated,_ lg-t.?rl.g
With a view to assist the Committees of Hon'ble

Judges, the officers as shown here-in-below in Col-3 against

each committee are hereby appointed as Secretaries to these

Committees:-

t,

S.No.

t1)

Name of the Committee
(2)

Secretary
(3)

t. Ad ministrative Com mittee Registrar General

2. Finance Committee Chief Accounts Officer
3. Building and lnfrastructure

Committee
Assistant Registra r ( lnfrastructure)
High Court (Main Wine)

4. Committee for allotment of
Chambers:

a) Jammu Wing
b) Srinagar Wing

Note: Joint Registrar
(Judicial), Jammu and Joint
Registrar (Judicial), Srinagar
shall continue to function as

Secreta ries to the
Disciplinary Committees of
the respective wings.

a) Registrar Judicial, Jammu
b) Registrar Judicial, Srinagar

5. Committee for High Court

Staff

Registrar General

6. State Court Management

Systems Committee

Registrar Vigilance

7. Committee to monitor the

effective implementation of

the various decisions

/resolutions passed in the

Chief Justices'

Conference,2016

Registrar General

8. Committee for direct

recruitment of District

Judges.

Registrar General

9. Committee to look after the

affairs of J&K State Judicial

Academy.

Director, J&K State Judicial Academy



Computer and e-Courts
(e-Governa nce) Committqe

(i) For Jammu Wins :

Joint Registrar (Judicial),

Jammu
(ii) FoI Srinagar Wine:

Joint Registrar (Judicial),

Srinagar

Sexual Harassment Probe

Committee

Already nominatedHigh Court Legal Services

Committee
Director State Judicial AcademYCommittee under Juvenile

Justice Act

Rules Committee
Registrar VigilanceMediation and Conciliation

Committee
Joint Registrar (Adm.) Main WingRight to lnformation

Committee
Assistant Registra r (Statistical

Section), Main Wing
Committee to oversee

progress of cases arising

under J&K Pre-concePtion

and Pre-natal Sex Selection /
Determination (Prohibition

and Regulation Act,2002

Note: The Secretaries of the Hon'ble Committees shall convene the meetings of the

Hon'ble committees as per the directions of the Chairman'

By order

ruo:- //l 8?* 1{/C,'5 Dated:- I 9-6- lol0
Copy to the:-

1.
2.

Principal Secretary to the Hon'ble the Chief lustice'

Secretary to Hon'ble Mr. Justice - .

for information of His LordshiP'

3. Registrar Vigilance, High Court of J&K'

;'. n"giiirut lu-d icia l, High Cou rt 1A/il9 JiTiulsrinasar'
5. n"6itt.ur. Rules, High Court of J&K, Srinagar'

6. Dir"ector, J&K State ludicial Academy' Srlnagar'

;'. ioint ii"bLitur 1:uaiciitl, Hish co-urt of l&K Jammu/srinagar'

B. Cpc e-courts, r-righ';'oLirt oil&K for information and for uploading on the website'

;. Ioirt n"gi.t.ur teOm.i, nlgh Court ol ]$5'l4ain 
wins' srinasar'

ib. 
-cr.lili 

niZounts bnicei, Hiqn court o-f llK' srinasar'

11. Assistant aegistrar"(j;fiuJiiuii"" Section)' High Court of J&K' Srinagar'

12. Assistant Resistrar i;i;;;ii;';";ti*i, Hign c-ourt of J&K, Main wins, srinasar'

..... . ror information antl necessart t"""tt:"rr"..[ygq},$(

_**M


